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THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDRA SINGH): (a), 
to (e) In the first four years and 10 months of 
the Sixth Plan period. 147 applications for 
establishing new sugar factories in various 
States of the country have been received. Out 
0f these, 24 applications werc returned t0 the 
concerned State Governments as they did not 
fall within the parameters of the revised 
guidelines. Of the remaining applications, 
letters of intent/industrial licences have been 
granted in 59 cases and 6 applications are 
under examination, 58 cases have been 
rejected having been found techno-
economical-ly  not feasible. 

During the last three years viz. 1981-82 to 
1983-84 (October-September); the following 
four sugar factories to whom letters of intent 
were granted during the 6th Five Year Plan 
have gone into production. 

(1) Ponni Sugar & Chemicals Ltd., 
Pallipalayam Tq. Tiruchen-gode.  Distt.   
Salem   (Tamil Nadu). 

(2) Hutatma Kison Ahir S.S.K. Ltd., 
Walwa. Distt. Sangli, (Maharashtra) . 

(3) Navalsingh S.S.K. Maryadit, 
Burhanpur, Distt. Khandwa, (Madhya 
Pradesh). 

(4) Tiruttani Coop. Sugar Mills Ltd.. 
Tiruttani, Distt. Chinglepet (Tamil Nadu). 

The total cost of a Standard size sugar 
factory of 1250 TCD is around Rs. 10 Crores 
and one such factory directly   employs   
about   625  persons. 

Khandsari industry is in the unorganised 
sector. Its number Increases or decreases 
every year dqpendlng upon the sugar price. 
This industry is being controlled by the State 
Governments and as such Central Government 
do not have detailed information. 
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Bungling  in distribution  of Water Melon   
Seeds 

2920. DR. C. SILVERA: Will the Minister 
of AGRICULTURE AND RURAL 
DEVELOPMENT be pleased to state: 

(a) whether Government's atten 
tion has been drawn to the report 
published in Jansatta of the 14th 
July, 1985 of serious bungling in dis 
tribution of water-melon seed by 
scientists  of I.A.R.I. New Delhi;  and 

(b) if so, the action taken by Go 
vernment in the matter to punish the 
guilty? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP RURAL 
DEVELOPMENT (SHRI CHANDULAL 
CHANDRAKAR): (a) In the issue of Jansatta 
dated 14th July. 1985, there is no mention 
about the serious bungling in distribution of 
Watermelon seed by the scientists of Indian 
Agricultural Research Institute, New Delhi. 

(b) As such, no action in the matter is 
called for. 


